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“Raipur the 3 st Decembier, 2004

- NOTIFCATION
No. E. 193/MC/S2004.  In exercise ofthe powers conferied hy Sub-section (1) of Section 5 read with Sub-

section {1}y ia)y and (E-AY o Scetion 4 of the The (-_'hh."]llisgall‘lh Niji Kshetea Viswavidhvalava (Sthapana Aur

~Viniyaman) Adhiniyam. 2002 (Na, 2 of 20029, tlre State Government hereby repeals the Notificarion No. F-73/80/

2003/HEBR dated 1-7-2003 constitating the "Kating University, Raipur "Tor the following reasons :-

{1 The Sponsaring Body of the above said University (ailed to establish Endowment Fund as laid down

under clause (b (i} ot Sub-section (1) of Section 4 of the above said Actby 20)-6-2004.

{2 The Sponsoting Body of the abave said University farled 1o give proof of being in possession of ihe
- Mand for the muin cirmpus ol' the University s laid down under clause () (1) of Sub- section (1) of

Scchml 4 of the above ‘mi(l Act by 30-6-2004 nor has deposited additional fund in licu thereof.
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